NATIONAL COMPANY LAW TRIBUNAL

SPECIAL BENCH (COURT II)

(IB)-418(ND)2018
CORAM:

PRESENT: MR. L. N. GUPTA DR. DEEPTI MUKESH
HON’BLE MEMBER(T) HON’BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE SPECIAL
BENCH (COURT II) OF THE NATIONAL COMPANY LAW TRIBUNAL ON
17.01.2020

NAME OF THE COMPANY: M/s. Alloys & Metals (INDIA) V/s. M/s.
Hindustan Paper Corporation Ltd.

SECTION OF THE COMPANIES ACT: 271-272
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

Present: Mr. Vikram Gulliya and Mr. Anuj Kumar, Advocates for the
Petitioner
Mr. Rahul Sharina and Mr. Sushant Tomar, Advocates for the
Liquidator
Ms. Bani Dikshit, Ms. Nikita Choukse and Mr. Prashant Rana,
Advocates for Department of Heavy Industries

ORDER
The main matter is listed on 30t January 2020.

CA 353/2020 has been [iled by the Department of Heavy Industries. List this

application when the main matter is listed.

CA 338/2020 has been filed by one of the claimant/stake holders, namely,
M/s. Central Electronics Limited. Ld. Counsel for the Liquidator accepts

notice and undertakes to file reply within 1 week.

To come up on 301 January 2020.
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(L. N. Gupta) (Dr. Dlaepti Mukesh)
Member (T) Member (J)
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